National Company Law Tribunal

Allahabad Bench

cPNo. [ Jo/Alb/bo 1
ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE MNATIOMNAL
COMPANY LAW TRIBUMNAL ON 05.09.2017
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CP No.120ND/2012

Dr. Pawan Jaiswal, PCMA alongwith Smt. Nidhij Singh, Advocate for

petitioner. Sh. Ashish Kumar Srivastava, Advocate for respondent.

The matter be listed on 21 September, 2017,
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Dated:05.09.2017 Shri H.P. Chaturvedi, Member (Judicial)

Typed by:
Havya Prakack



